
199 Written Answers MARCH 22, 1990 Written Answers 200

(a) whether the Associated Chambers
of Commerce and Industry has suggested
for evolving a long term surface transport
policy in line with the country's economic
development strategies in the Eighth Plan;
and

(b) if so, the details of the suggestions
made and the reaction of the Government
thereto?

THE MINiS TEROF SURFACE TRANS-
PORT AND MINISTER OF COMMUNICA-
TIONS (SHRI K.P. UNNIKRISHNAN): (a)
and (b). A document titled "long term surface
transport policy" has been received from
ASSOCHAM through their letter dated 19th
March. 1990. The document covers Rail-
ways. Road transport, Coastal shipping,
inland waterways and Civil Aviation. Gov-
ornrnent ale broadly in agreement with the
gen"f3! aporoach that steps should be taken
for iuproving efficiency of the various sec-
tors 0; transport and an Ihe need for mod-
emisaiion, better co-ordination among vari-
ous ••lodes of transport, encouragement of
coastal shippil'!g. and Inland waterways as
means of transportation etc.

Revitalisation of Panchayat Institutions

1679. DR. K. KALlMUTHU: Will the
Minister of AGRICULTURE be pleased 10

state:

(a) whether Government have taken
any decision to bring .crward a law for rev:-
taltsing panchayat at institutions Inthe coun-
try: and

(b) if so, the details of the provisions of
such a legislation?

THE DEPUTY PRIME MINISTER AND
MINISTER OF AGRICULTURE (SHRI DEVI
! ,\L) (a) and (b). The matter IS under
consideration of the Government.

Utilisation of Amount Allotted to Kerala
for National Highways

1680. PROF. K.V. THOMAS: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the entire amount allotted
to Kerala for development and maintenance
of National Highways during the last three
years had been fully utilised;

(b) if not, the reasons therefor; and

(c) the works proposed to be under-
taken on the National Highways in Kerala
during the next five years?

THEMINISTE:ROFSURFACETRANS-
PORT AND MINISTER OF COMMUNICA-
TIONS (SHRI K.P. UNNIKRISHNAN): (a)
While for development of National High-
way~. the State Govt. could not utilise the
allocation in the last 3 years beginning from
1986-87, there has been no shortfall in
expenditure on maintenance.

r ,

(b) Land acquisition and contractual
problems mainly attributed to shortfall in
expenditure on dsvelooment works.

(cl It is too early to indicate the details
01works as the 8m Plan is still to be finalised.

Authenticitv of a Letter Purported to be
from Fairfax Investigating Agency

1681. SHRI JASWANT SINGH: Will
the Minister of HOME AFFAIRS he pleased
to state:

'•.
(a) whether any le!ler p,'uporting to

have been Wi itten by one Gc,;JO!1 Mackay.
claiming to be :ne ViC(~Presi.j("n: et Fairtax
Investigatirg AjJrlCj is on H1Cr"'~o(cs of his
Ministry or any 0: rt~lagi?nc~2.Sor ar¥ ether
department (A lhe GoV&mm8fl: r)i k:'Jia:




